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To Dated, Patna the 20th. May, 2023 

All the District and Sessions Judges, 

Bihar. 

Sub: Regarding the maintenance of the Video Conferencing facilities 

installed in the Child Friendly Courts (POCSO Courts) of Bihar. 

Sir, 

With reference to the subject noted above, I am directed to say that the Hon'ble 

Court have been pleased to resolve that the video conferencing systems and computer 

systems installed in the POCSO Courts as well as in the offices of such Courts be kept 

functional by utilizing the resources of the Civil Courts including the resources available 

under e-Court Mission Mode Project. 

I am, therefore, to request you to ensure the compliance of the aforesaid direction of 

the Court accordingly. 

Yours faithfully 

~ Registrar General 
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